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Mr. Deputy-Speaker: The answer is 
that they are importing sufficient 
quantities. 

Shrl S. C. Samanta: May I know 
whether the agreement stands in any 
way against using Our Indian ships 
completely for Importing this oU? 

Shrl Alag_n: I do not think so. 

Shrl P. C. Borooah: What is the 
actual quantity of kerosene that we 
are manufacturing at the moment in 
the country a.nd may I know ,by 
what time we will be set!-sufficient 
in this commodity? 

Shri Alagesan: At present we are 
manufacturing between 130,000 tons 
to 135,000 tons of kerosene. When the 
second million-ton unit of Koyali 
and the second million-ton unit of 
Barauni go into production we will 
have much more kerosene. 

Shrl N. Sreekantan Nair: Sir, I rise 
10 a point of order. 

Mr. Deputy-Speaker: What is the 
point of order during the Question 
Hour? 

Shri N. Sreekantan Nair: The reply 
gi ven by the han. Minister was that 
our production ranges from 130,000 
tons to 235,000 tons. It is something 
()bnoxious. 

Shrl A1ag ....... : I said "130,000 tons 
to 1:15,000 tons". 

Shrlmati Savltri Nigam: Is it a 'lact 
that the import of kerosene oil Is 
much more expensive than the Im-
port of crude oil and then refining it 
in OUr own country? If the answer 
is in the affirmative, may I know why 
proper expansion has not been made 
in our refineries so 11hat we could 
import crude and retline it Instead of 
importing kerosene oil and thereby 
save a lot of money? 

Mr. Deputy-Speaker: It is a sug-
gestion for action. 
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Consumer Price lndez Numbers for 
Deihl 
+ 

·302. Shrl S. M. Banerjee: 
Shd Dajl: 
Shrl Vishwa Nath Pandey: 
Shrl Dhuleshwar Meena: 
Shrl Ramachandra Ulaka: 
Shrl P. C. Boronab; 
!!Ihrl Hecla: 
Shrl Sldheshwar Prasad: 

Will the Minister of Labour, Em-
ployment and RehabUitatlon be 
pleased to state: 

(a) whether the Technical Advisory 
Committee on Consumer Price Index 
numbers has scrutinised the Report at 
the Expert Committee on Consumer 
Price Index numbers fOr Delhi; 

(b) whether it has also submitted 
'any Report to Government; and 

(e) if so, its recommendations and 
the action taken by Government 
thereon? 

The Deputy MInl8ter In the MInis-
try of Labour, Employment and Re-
habilitation (Shrl Shahnawaz Khan): 
(a) Yes. 

(b) The Government has received 
the recommcndations of the Techni-
cal Advisory Committee. 

(c) The Technical Advisory Com-
mittee considered the recommenda-
tions of the Expert Committee which 
suggested adjustment in the Consu-
Price Index Numbers for 1960 on 
buse 1944 and the corresponding 
linking factor. The main recommen-
dations of the Technical Advisory 
Committee were:-

(a) The change of the weighting 
diagram proposed by the 
Expert Committee should not 
be undertaken at this stage 
in the context at evolving 
the linking formula; 

(b) The index may be corrected 
tor the deflciel'lCY noticed by 
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Dr. L. M. Slngbvl: The rule i. that 
if the question is answered on the 
request of the Minister, of course sup-
plementary questiOTls can also be 
asked; otherwise, the written answer 
would at any rate be available to us. 

Mr. Deputy-Speaker: He has said 
that if the House wants, he is pre-
pared to answer it. 
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Mr. Deputy-Speaker: He is not 
requesting me to take up the question. 
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RehablJltatlon Programme 01 Dandak-
aranya Development Authority 

"3~. Shri P. C. Borooab: 
Shrl M. L. Dwlvecli: 
Sbrl Bbagwat Jha Azad: 
Shrl Subodh Hansda: 
Sbrl S. C. Samanta: 

Will the Minister of Labour, Em-
ployment and Rehabilitation be 
pleased to state: 

(a) whether an industry-based re-
habilitation programme was chalked 
out at the Thirty-second meeting of 
Ihe Dandakaranya Development Au-
thority held recently in Bhopal; and 

(b) if so, the details 01 the pro-
gramme? 

The Minister 01 Labour, Employ-
ment and Rehabilitation (Shrl lag-
jlvan Ram): (aJ In the meeting of 
the Dandakaranya Development Au-
thority held on 11th December, 1965 
at Phopal, the planning and imple· 
mentation of the programme for set-
ting up of industrial units in Danda-
karanya were reviewed. 

(b) A statement giving the details 
of the programme which was revie-
wed is laid on the Table of the House. 
I Placed", LibTaTY. See No. LT-5646/ 
661. 

S.ttlement 01 Migrants In Andaman 
and Nicobar Islands 

"305. Sbri S. C. Samanla; 
Shri Subodh Hansda: 
Sbri P. C. Borooah: 
Shrl M. L Dwivedi: 




